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Mew Delhl this the 201h day of rMarch 2004

Hon’$1e Shris.R. aAdige, Vice Chairman (&).
Mon’ble Dr. A.vVedavalli,Member (1) :

Prravesn Kimar,

s/0 Shri Heera singh,

R0 C/1L00/% Vijay Yihar,

Rohini, Delhi-110 085, Applicant

~boed

(Ry Addovate: 3nri P.M. ahlawat)
Verrans
Union of India
I The Secretary,
Ministry of Information & Broadcasting,
Govt., of India, Shastri Bhavan,
ey Delhid

o The Director General
&11 India Radio, akashvanl Bhawan,
San=ad Marg, Mew Delhi.

Z. The Fnginsear,

A1 A Radio, Jam Magar House,
Shahajahan Road, Mew Delhi.

4. The Station Fngineer,

Mational Channel, AIR, Gate Mo, 2,

Jawahar Lal Mehru Stadium,

Lodl Road, Mew Delnl. ' Respondsnts
(FBy pdvocate: Shrid. Mohd arif)

ORDER (Qral)

Hon’ble Shri S.R.Aadige, YC (A)

Meard both sides,
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| 2. Tt is not seriously disputed by respondents

counsel Shril Arif that this 04 is seauarely covered by this
t
Tribunal s arder dated 4.1.2001 in 0A-1867/1998 Doordarshan

. o . — - . . ,
Frgineering . Employees  Welfare Association and  Ors., Y,

Unicn of India & Ors. :
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5. Unaer the olrocumstances This 084 succeads and

1 allowsd to the extent that tThe benefits contained in the

aforesaid order  dated 4.1.2001  of  tThs Tribunal in

Op-1R867/1928  should be exlande mutatis  mutandis .

applicants  within Thres months

a copy of this order. MNo costs,

(Dr. a.vYedavalli)
HMember (1)
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